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Bhrl Eapur Bingh: T shail say in
Just hall a dozen sentences, what I
want to say.

Shri Ranta (Chittzor): We may
heve a discussivn this evening,

Mr. Speaker: This evening? 1 ean-
not say. 1t pume notize lg there It
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can be consilered. That is what 1
am telling him again and again,
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12.30 hrs,

BUSINESS ADVISORY COMMITTEER
THIRTY-NINTH REPORT

‘The Minister of Communieatinns
and Parllamentary Affalrs (Shrl Satys
Narayan Sinha): I beg to move:

“That this Hlouss agrees with
the Thrty-ninth Report of the
Business Advisory Committee
presented to the House cn the drd
September, 1965

Mr. Speaker: 1 shall now put the
motion ta the votc of the House,

12.30} hrs,

STATEMENT RE: PUNJABI SUBA—
tontd.

Shri Ranga: Sir. T would like to
make a sugzestion. In the light of
the statement made by the hon. Home
Minister ang the strong fselinus ex-
pressad by som= of the hon. Mem=
bers, T would like ta suggest tha: the
Government themselves would 1ake
the earliest possible opportunity of



3943 Business
glving a chance for this House to ex-
press itself in regari to this particu-
lar matter that is agitating all the
pecple in Punjab pertaining to the
threatened fast of Sant Fateh Singh in
rezard to the demand for a Punjabl
Suba, It ig in the interests of the
country as a whale and this Govern-
ment in particular that they stould
take the earliest possible opportunity
in this House to have a discuss.on at
least for one day, and then as-ertain
the views of the people as raflected
in this House also,
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12.32 hrs.

BUSINESS ADVISORY COMMITTEE
—contd,

TuirTy-NINTH REporT—Comtd.

Bhri Daji (Indore): Sir, I want to
soy o w:rd about the motion thal has
just bean moved. Only two hours
have been set apart for the discussinn
of o] palicy. If the discussion js to
be in aayway fruitful, more tume
should be allowed for thut ‘I'wo
hours for oil policy will not give even
five to seven minutes to each Meme
ber. Even important grcups will not
be able to soeak. ‘Therefore, at jeset
four hours should be the minimum
that wou'd be requireq for iscussing
the oil policy. Otherwise, the dis-
cussion will not be fruitful,

Bhrl Satya Naravan BSinhy: The
time hat been de-ide§ by the Business
Advsary C- mmittee. I have fo
objection i the Houss wanls to ex-
tend the time,

Mr. Epraker: 1 am told that the
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allotment for the discussion of ol
policy is not here.

An hon, Member: It is for Thurs-
day. 1Is that not here?

Mr, Speaker: 1t does not contain the
time for oil policy,
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Bhri Satya Nara¥an Binha: Govern-
ment will consider thg ruggesiion
which has been nuare.
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